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I
F. No.12013/21i Deputation / RO Mumbai t2}-UlDAt f I tlcl
Unique ldentification Authority of India (UIDAI) '

(Human Resource Division)

UIDAI Head Office
4'h Floor, Bangla Sahib Road

Gole Market, New Delhi 110 001

Dated 15'h April, 2024

Circular

Subject: Inviting applications on deputation (on Foreign Service terms) in the Unique

Identification Authority of India (UIDAI), Regional Office, Mumbai.

The Unique Identification Authority of India (UIDAI) is established under the

Aadhaar (Targeted Delivery of Financial and Other Subsidies, Benefis and Services) Act,

2016 for developing the policy, procedure and systems for issuing Aadhaar numbers to

individuals and perform authentication thereof under the Act.

2. UIDAI hereby invites applications from eligible officers for filling up post of

Assistant Section Officers and Assistant Account Officer at the [Jnique Identification

Authority of India (I-IIDAI), Rcgional Office, Mumbai, on deputation basis, on Foreign

Service terms.

3.1 The details and eligibility criteria for the said post are as follows:

Assistant

Section

Officer

{Pay Matrix
Level-6 of the

7'h Central

Pay

Commission
(t35,400 -

11,12,400))

l.Essential.'

1.1(i) Officers from the Central Government-'holding
analogous posts on regular basis in the parent

cadre/department, or with three years of regular

service in the Pay Matrix Level-5({29,200 -

{92,300) or with five years of regular service in
the Pay Matrix t,evel-4({25,500 - 181,100) or

with seven years of regular service in the Pay

Matrix Level-3(121,700 - T69,100) of the 7'h

Cenual Pay Commission.

or
(ii) Officers from State Government/UT Government/

Public Sector Undertaking/Autonomous

Organisation holding regular post in

corresponding grades with requisite experience.

Post
Number of
vacancies

Eligitrility criteria

02 (Two)

1 .2 Age below 56 years, as on the closin date for the

3. Eligibility
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application

2. Desbable:
(i)Experience of work in
Adminisuation/LegaVEstablishmenvHuman Resource/
Finance/Accounts/Budgeting/Vigilance/ Procurement/
Planning and Policy/ Project implementation and
monitorin g/E-Governance etc.
(ii)Basic skills of working in a computerized office
environment.

Assistant
Account
Officer

{Pay Matrix
Level-8 of the

7n Central

Pay

Commission

{(t 47,600 -
{ 1,51,100)}

01 (One) l.Essena'al.'

l.f(i) Off.icers from the Central Government"holding
analogous posts on regular basis in the parent

cadre/department, or with three years of regular

service in the Pay Matrix Level 7 of the 7'h

Central Pay Commission ({ 44,900 - t 1,42,400)

or With five years of regular service in the Pay

Matrix Level-6 of the 7'h Central Pay Commission
(t3s,400-t1,12,400).

or
(ii) Officers from State GovernmenV UT Government/

Public Sector Undenaking/ Autonomous

Organisation holding regular post in

corresponding grades with requisite experience.

I.2 Professional qualifications of Chartered

AccountanVCost AccountanI/MBA (Finance), or

Having passed SAS/equivalent examination of
organised Accounts Cadre of Cenual/State

Government, or Having successfully completed

Cash & Accounts Training organised by ISTM; or

Having at least five years' experience in handling

accounts related work.

1.3 Age below 56 years, as on the closing date for the

application
2. Desirable:
Basic skills of working in a computerized office
environment.

' UIDAI may change the number at any time, in its discretion

"Only officers who have completed at least three years of government service may apply

Note:

1. Officers holding analogous post in the parent organisation may be preferred.

2. Individuals who apply for the post may not withdraw their candidature subsequently.

3. Since the post is to be filled up on deputation basis, private candidates are not eligible.
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3.2 For eligibility of applicants from an organisation that has a different structure of pay

than that in the Central Government, the following shall be considered as the equivalent pay

scales/grades (along with experience, if any):

4. Terms and conditions of deputation

4.1, The period of deputation shall be five years. T'he lending organisation may relieve an

officer for a lesser period, as per its policy/rules/regulations, subject to a minimum of three

years.

4.2 During the period of deputation,--
(a) the recruitment, appointment, salary, allowances, joining time, medical benefits,

travelling allowance, etc. shall be as per the provisions of the Unique

Identification Authority of India (Appointment of Officers and Employees)

Regulations, 2020 and the Unique Identification Authority of India (Salary,

Allowances and otlrer 'Ierms and Conditions of Service of Employees)

Ilegulations, 2020 {said regulations are available on the website of UIDAI
(www.uidai.gov.in) );

Pay levcl of
posts in UIDAI

Equivalent gradc of and

cxperiencr in substantive
post in PSUS

[,quivalcnt pay

scale of substantive
posts in Public
Scctor Banks

Equivalent pay

scale of substantive
posts in the Life
Insurance
Corporation of
India

Level-8

(E-2 Grade)
Rs.50,000-1,60,000
(Revised)
Rs.20,600-46,500
(Pre-Revised)

Deputy
Manager/Scale-ll
Rs.48,170-69,8104
(Revised)
Rs.31,705/-45,950/-
(Pre-Revised)

Rs.53,600-1,02,900/-

Level-7 (E-1 Grade)
Rs. 40,000-1,40,000
(Revised)
Rs. 16,400-40,500 (Pre-
revised)

(Non executive Crade)
Rs.34,000-71,000
(Revised)
Rs.14,900-27,850
(Pre-revised)

Assistant
Manager/Scale-l
Rs. 36000/-
63,840/(Revised)
Rs. 23,7001-
42,020/-(Pre
revised)

I-evcl-6

Level-5 (Non executive Grade)
Rs.27,500-60,000
(Revised)
Rs.12,520-23,440
(Pre-revised)
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(b) Ieave shall be regulated by the Central Civil Services (Leave) Rules, 1972; and

(c) subject to the said regulations and rules, the terms and conditions of deputation

shall be govemed by the provisions of the Department of Personnel and Training
(DoPT) Office Memorandum no. 6/B/2009-Estt.(Pay II), dated 17.6.2010 and

other orders/guidelines issued by DoPT in this regard from time to time.

(d) In case the appointment is made from an organization, whose pay structure

and/or DA patrern is dissimilar to UIDAI, only pay will be protected and not the

perquisites, as per para 5.1(ii) (b) of DoPT Office Memorandum no.6/8/2009-
Estt.(Pay II), dated 17.6.2010, which is reproduced below:

" If the appointment is mode to a post whose pay structure ond/ or DA pottern

is dissimilor to that in the parent orgonisation, pay may be fixed by adding one

increment to the pay in the parent cadre post in the scale of his regular porent

post ( and if he/she was drowing poy at the maximum of the scole, by the

increment last drown) and equating the poy so raised plus dearness ollowance

HQ-12016/1/2020-HR-HQ-P1rI(1) 1R2819/2024 (ond additional or ad-hoc

dearness ollowance, interim relief etc.. if any) with emoluments comprising of
poy plus DA. ADA, Interim relief etc., if ony, odmissible, in the borrowing

orgonisation ond the poy moy be fixed at the stoge in the poy scale of the ex-

cadre post at which totol emoluments admissible in the ex-cadre post as above

equol the emoluments drawn in the codre."

5. Iracilities available to officers of UIDAI

5.1 For medical benefits, officers may choose to avail of either the Medical

Reimbursement Scheme of UIDAI or medical benefits as applicable from their parent

organisation or the Central Government Health Scheme.

6. Applicationprocedure

6.1 Eligible and interested individuals may apply through proper channel in the form set

out in Annex I.

6.2 Addressee organisations are r€qucsted to forward the applications of such

eligibte and interested individuals in respect of whom they are the parent organisation,

and whose services may be spared by the cadrts controlling authority in case such an

applicant is selected. Applications of individuals whose serviccs cannot be spared by the

cadre controlling authority may not be forwarded.

6.2.1 In this connection, it is clarified that, for the purposes of this circular,-
(a) in respect of members of the lndian Administrative Service, Indian Police

Service and Indian Forest Service, including in respect of members serving in

their allotted State cadre, the reference to cadre controlling authority means,

respectively, the Department of Personnel and Training, the Ministry of Flome
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Affairs and the Ministry of Environment and Forest in the Government of India;

(b) in case no authority is specified as the cadr€ controlling authority in respect of
the parent organisation, such authority as is competent to approve the relieving

of the officer on deputation shall be construed as the cadre controlling authority.

6.3 Only applications received through proper channel, along with the following
documents, may be considered:

(a) Application in the form set out in Annex I; and

(b) Certificate from tie forwarding officer in the form set out in Annex II, along

wirh-.
(i) cadre clearance from the cadre controlling authority; and

(ii) copies of ACRs/APARs for the last five years, duly anested on each page

by an officer not below the rank of Under Secretary to the Government of
India or an officer of equivalent rank in the parent organisation.

6.4 Applications complete in all respects, in the form set out in Annex I, along with the

documents specified in paragraph 6.3, may be forwarded to Director (HR), Unique
Identification Authority of India (UIDAI), Regional Officc, 7th Floor, MTNL Tclephone

Exchange, GD Somani Marg, Cuffe Parade, Colaba, Mumbai - 400 005. The last date for

receipt of applications complete in all respects is 13.6.2024. Applications that are received

after the last date or are incomplete may not be considered.

7. The Authority reserves thc right to withdraw this circular at any time, without

assigning any reason. 
Signed by

Piyush Chand Gupta

D,t? 
t tr1,-$4€ge{ I Lq9iQl)

Director
Tel.:011-23478554

Email: dir.hr-hq@uidai.net.in

To:

1. Director (CS Division), Department of Personnel and Training, Lok Nayak

Bhawan, New Delhi, with the request to posl this circular on the Department's

website.

2. Secretary to the Government of India in charge of a Ministry/Department (all, as

per list), with the request to give wide publicity to this circular in their attached and

subordinate offices and the autonomous and smtutory organisations and public

sector undenakings under their administrative purview.

3. Chairperson and Chief Executive Officer, Railway Board, with the request to give

wide publicity to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undertakings under their

administrative purview.

4. Chief Secrctary to Stale Governmenl (all, as per list), with the request to give widc
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publicity to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undertakings under their
administrative purview.

5. Chief Secretary, Government of NCT of Delhi / Government of Puducherry /
Government of Jammu and Kashmir / Andaman and Nicobar Islands

Administration, with the request to give wide publicity to this circular in their
attached and subordinate offices and the autonomous and statutory organisations

and public sector undenakings under their administrative purview.

6. Administrator, Dadra and Nagar Haveli and Daman and Diu
Administration/Lakshadweep Administration, with the request to give wide
publicity to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undenakings under their
administrative purview.

7. Advisor to Administrator, Chandigarh Administration, with the request to give

wide publicity to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undertakings under their
administrative purview

8. Advisor to Lieutenant Governor, Ladakh Administration, with the request to give

wide publicity to this circular in their attached and subordinate offices and the

autonomous and starutory organisations and public sector undertakings undcr their
administrative purview

9. Director General, National Informatics Centre/Centre for Development of
Advanced Computing, with the request to give wide publicity to this circular in
their respective organisations

10. Director, Bhabha Atomic Research Centre, with the request to give wide publicity

to this circular in the organisation

11. Chairman and Managing Director, Bharat Electronics Limited /Bharat Sanchar

Nigam Limited /Mahanagar Telephone Nigam Limited / Bharat Broadband

Network Limited /RailTel Corporation of India Limited /Powergrid Corporation of
lndia / Electronics Corporation of India Limited, with the request to give wide
publicity to this circular in their respective organisations

12. Secretary, Telecom Regulatory Authority of India, with the request to give wide
publiciry to this circular in the organisation

13. Chairman, National Highways Authority of India/ Food Corporarion of lndia, with

the request to give wide publicity to this circular in their respective organisations.

14. Managing Director, Centre for Railway Information Systems, with the request to

give wide publicity to this circular in the organisation.

15. Chief Executive Officer, Centre for Development of Telematics, \^rith the request to

give wide publicity to this circular in the organisation.

16. The Indian Banks' Association (IBA), with the request to give wide publicity to the

vacancy in all Public Sector Banks.

17. Deputy Managing Director and Chief Development Officer, State Bank of lndia,

witl the request to give wide publicity to this circular in the bank and its employees

posted outside the bank.
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18. Chief Ceneral Manager in charge of HR Depanment, Punjab National Bank
/Canara Bank / Bank of Baroda / Union Bank of India / Bank of India/ Indian Bank,

with the request to give wide publicity to this circular in their respective banks and

its employees posted ouside the bank.

19. Executive Director (Personnel), Life Insurance Corporation of India, with the

request to give wide publicity to this circular in the corporation and its employees

posted outside the Corporation
20. Director, Indian Institute of Technology /Nationa-l Institute of Technology / Indian

lnstitute of Science Education and Research /Indian Institute of Information
Technology/Indian Institute of Management (all, as per list),with the request to give

wide publicity to this circular in their respective institutions.
21. Vice Chancellor of a Central Universlty (all, as per list), with the request to give

wide publicity to this circular in the university.
22. Vice Chancellor, Rashtriya Rakha University / National Forensic Science

University, with the request to give wide publicity to this circular in their respective

universities.

23. Director, Indian Institute of Science, Bengaluru /International Institute of
Information Technology Bangalore /Indraprastha Institute of Information
Technology Delhi / lnternational Institute of Information Technology Hyderabad /
Dr. Shyama Prasad Mukherjee International Institute of Informational Technology,

Naya Raipur, with the request to give wide publicity to this circular in their
respective institutions.

24. Website of UIDAI.
25. National Career Service Portal.

26. Deputy l)irector General, Regional Office, Mumbai for publicising the vacancy in

Iocal news paper.

27. Media Division, UIDAI Head Office for publicising the vacancy in at least two
national dailies, Employment News and the social media handles of UIDAI.
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Annex I

Application !-orm
To:

Director (HR),
Unique Identification Authority of India (UIDAI),
Regional Office, Mumbai,
7th Floor, MTNL Telephone Exchange,
GD Somani Marg, Cuffe Parade,
Colaba, Mumbai - 400 005

Subject: Application for appointment to rhe post referred to in UIDAI circular no.

dated_ Aprit 2024.

Sir/Madam,

I hereby apply for the post(s) in UIDAI, for which applications have been

invited by UIDAI vide is circular no. / . dated April2o24, and furnish details
as under:

1. Post and locotion applied for (in order of preference):

2. Basic details:.

S. no. Post Locatiorr

I Assistant Section Officer Unique Identification Authority of India

(UIDAI), Regional Office, Mumbai

2 Unique Identification Authority of India
(UIDAI), Regional Office, Mumbai

2.1 Name of applicant:

(in BLOCK Ietters)
[Lecent passport

size photograph

(to be pasted)

2.2 Gender: Male Female Third
gender

Tickas applicable:
)'t Date of birth:

D D M M Y Y Y Y

2.4 Date of superannuation:
D D M M Y Y Y Y

2.5 Contact details: (a) Correspondence
address:

(b) Mobile number:
(ii) Email

Assistant Account Officer
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2.70

(b) Date of
appointment:

l/ )3t4s/zo?1

(in BLOCK
letters)

2.6 Education qualification (graduation/diploma level and above):

Qualification
(degree,

diploma,
cenificate

etc.)

Year

Name of university,
institution or other

qualif ication-awarding
body

Percentage of
marks /Grade

Point Average

Discipline / branch /
specialisation

2.7 If applicant is

a member of
an organised

service, full
name of the

service:

2.8 Details of employment:

(in reverse chronological order, for preceding 10 years; enclose a separate self-

authendcated sheet, if required)

Organisation
Position

held

Period

(month and year)
Scale of

pay

Brief description of
nature of duties

From To

2.9 Present post

held on:
Regular basis Deputation basis

Tick as

applicable:

If present

post is held

on regular
basis, name

of the post,

details of the

same:

(a) Level/scale of pay:
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2.71 If present

employment

is on

deputation

basis, details

of the same:

(a) Date of
appointment:

(b) Approved period of
deputation:

(c ) Parent

Organisation :

2.t2 Training/
courses

attended:

2.t3 Details of
awards,

honours,

appreciation

etc.:

2.14 Details of
application
forwarding
authority:

(a) Name:

(b) Full
designation:
I Full office
address:

(d) Office
telephone

number:

3. Detoils regarding eligibility for post(s)applied for (see port 7 of this form):

i. For post(s) listed at seriol number(s) 1.1(i): Assistant Section Officer

Eligibility criteria
Details regarding meeting of thc eligibility

cn ten a

Essentiol:

i) Officers from the Central Government

holding analogous posts on regular basis

in the parent cadre/depanment,

or
With three years of regular service in the

Pay Matrix Level-S of the 7'h Central Pay

Commission (t29,200 - t92,300)

or
With fiv€ years of regular service in the

Pay Matrix Level-4 of the 7'r' Central

Pay Commission (t 25,500 - { 81,100)
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or
With seven years of regular service in the

Pay Matrix Level-3 of the 7'h Central Pay

Commissior: (t 21,700 - T 69,i00)

or
Officers from State/ UT
Govemment/Public Sector Undertaking
(PSU) or Autonomous Organisation,

holding regular post in corresponding

grades with requisite experience.

Desirable:
(i) Experience of work in
Administration/LegaVEstablishment/
HumanResource/Finance/Accounts/
Budgeting/Vigilance/ProcuremenV
Planning and Policy/Project
implementation and monitoring/E-
Govemance etc.

(ii) Basic skills for working in a

computerized office environment.

Additional information, if any, in
support of the applicant's suitability for
the post:

(attach separate sheet, if required)

it. For post(s) listed at serial number(s) 1.1(ii): Assistonr Account Offtcer

Eligibility criteria
Details regarding meeting of the eligibility

criteria

Essentiol:

i) Officers from the Central Government

holding analogous pos$ on regular basis

in the parent cadre/department,

or
with three years of regular service in the

Pay Matrix Level 7 of the 7'h Central

Pay Commission (T 214,900 - t
t,42,400)
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or
With five years of regular service in the

Pay Matrix Level-6 of the 7'h Central

Pay Commission (t 35,400 - t
1,12,400).

or
Officer from StateruT Government or

Public Sector Undertaking (PSU) or
Autonomous Organisation, holding
regular post in corresponding grades

with requisite experience.

iD Professional qualifications of
Chaned Accountant/Cost

Accountant/MBA (Finance),

or
Having passed SAS/equivalent

examination of organized Accounts

Cadre of Cenral/State Government, or
Having successfully completed Cash &
Accounts Training organised by ISTM;

or
Having at least five years experience in

handling accounts related work.

Desiroble:
(iii) Basic skills for working in a

computerized office environment.

Additional information, if any, in
suppon of the applicant's suitability for
the post:

(attach separate sheet, if required)

Date:

Place:

Signature of applicant

Certified that the service particulars given by the applicant above have been verified from
his/her service records and found to be correct.

Signature with stamp of office of the forwarding authority
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Annex II

Certificate from forwarding authority

(on the letter head of the organisation)
No. Dare:

1. Dr/Mr/Ms if selected for appointment on deputation in
the Unique Authority of India, will be relieved for a period of _ryears
The information furnished by the said officer has been checked against his/her service

records and is correct.

3. lntegrity of the officer is certified.

4. No vigilance case is either pending or being contemplated against the officer.

5. It is certified that no penalty has been imposed on the officer during the last10 years.

Or
The details of penalties imposed on the officer during the last 10 years are given in the

duly signed and stamped enclosedstatement.2

6. Photocopies of ACRs/APARs for the last five years are enclosed herewith, duly attested

on each page by an officer not below the rank of Under Secretary to tie Government of

India or an officer of equivalent rank.

Encls.: as above

Signature

Name:

Designation:

Telephone:

Email:

IStamp of office]

Date

tPeriod for which the officer shall be rclicved should not bc lcss than thrcc years. In respect of
officers borne on any cadre of serviccs or posts of thc Central Government or a State

Govcrnment, this confirmation regarding the relieving of the applicant officer in the event

he/she of she is selected should be made only with the requisite approval or no objection or
"cadrc clearance" from the rclevant cadre controlling authority. In case no authority is specified

as such in respect of the parent organisation, such authority as is competent to approve the
relirving of thc officcr on deputation is to be considered as the cadre controlling authority for
the purposes of this circular.

'Please strike out whichever is not applicable.

Place:
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Unique Identification Authority of India
I{ead Office, New Delhi - 110 001

RECRUITMENT NOTICI,

No.9/2024 Dated 15'h April, 2024

The Unique Identification Authority of India invites applications on deputation (on foreign

service terms) for 02 post of Assistant Section officers and 01 post of Assistant Account

Officer at Unique Identification Authority of India (UIDAI), Regional Office, Mumbai in Pay

Mauix Level-6 (135,400 -t1,12,400) and Level-8 (t 47,600 - 1,51,100) respectively of the

7'h Central Pay Commission. Eligibility criteria are as follows:

(i) Assistant Section Officer :

Essential: Officers, below 56 years of age, from the Central Govemment, holding
analogous posts on regular basis in the parent cadre/depanment or with three years of
regular service in the Pay Matrix Level 5 or with five years of regular service in the

Pay Matrix Level-4 or with seven years of regular service in the Pay Matrix Level-3,

or from a StateruT Government, or a PSU, or an Autonomous Organisation holding
regular post in corresponding grade with requisite experience.

Desirable:
(i) Experience of work in Administration/l,egaUEstablishment/Human Resource

/Finance/Accounts/Budgedng/Vigilance/Procurement/Planning and Policy/Project
implementation and monitoring/E-Governance erc.

(ii) Assistant Account Officer :

Essential: Officers, below 56 years of age, from the Central Government, holding
analogous posts on regular basis in the parent cadre/department or with three years of
regular service in Pay Matrix Level 7 or with five years of regular service in Pay

Matrix Level 6, qr from a StateruT Government, or a PSU, or an Autonomous

Organisation holding regular post in corresponding grade with requisite experience.

ii. Charted AccountanVCost Accountant/MBA (Finance), or having passed

SAS/equivalent examination of organized Accounts Cadre of Central/State

Govemment, or Having successfully completed Cash & Accounts Training organised

by ISTM; or Having at least five years experience in handling accounts related work.

Desirable: Basic skills for working in a computerized office environment

2. Further details, including the terms and conditions of deputation and application

procedure, are available on the Authority's website at

httos://uidai.sov.in/imaees/VC 9 2024 odf .

3. Interested individuals who are eligible may apply through proper channel as per said

the application procedure, to Director (HR), Unique Identification Authority of India
(UIDAI), Regional Office, 7th Floor, MTM, Tclephone Exchange, GD Somani Marg,
Cuffe Parade, Colaba, Mumbai - 400 005. Last datc for receipt of applications complete in
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all respects is 13.6.2024.

Director (HR)

l/ 3)115/?o21
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F. No.12013/2U Deputation i RO Lucknow /20-UIDAI
Unique Identification Authority of India (UIDAI)

(Human Resource Division)

frs,a

UIDAI Head Office

4ft Floor, Bangla Sahib Road

Gole Market, New Delhi - 110 001

Dated: 16d'April, 2024

Circular

Subject: Inviting applications on deputation (on Foreign Service terms) in the Unique

Identification Authority of India (UIDAI), Regional Office, Lucknow.

The Unique Identification Authority of India (UIDAI) is established under the

Aadhaar (Iargeted Delivery of Financia-l and Other Subsidies, Benefits and Services) Act,

2016 for developing the policy, procedure and systems for issuing Aadhaar numbers to

individuals and perform authentication thereof under the Act.

2. UIDAI hereby invites applications from eligible officers for filiing up post of

Assistant Section Officers at the Unique Identification Authority of India (UIDAI), Regional

Office, Lucknow, on deputation basis, on Foreign Service terms.

3. Eligibility

3.1 The details and eligibility criteria for the said post are as follows:

Post
Number of

vacancy
Eligibility criteria

Assistant

Section

Officer

01 (One) l.Essenahl'
1.1(i) Officers from the Central Govemment"holding

analogous posts on regular basis in the parent

cadre/depanment, or with three years of regular

serrrice in the Pay Matrix Level-5({29,200 -

T92,300) or with five years of regular service in

the Pay Matrix Level-4({25,500 - {81,100) or

with seven years of regular service in the Pay

Matrix Level-3(<27,700 - t69,100) of the 7d

Central Pay Commission.

or
(ii) Officers from State Government/UT Govemment/

Public Sector Undertaking/Autonomous
Organisation holding regular post in

corresponding grades with requisite experience.

1.2 Age below 56 years, as on the closing date for the

apptcation

{Pay Matrix
Level-6 of the

7d Centra.l

Pay

Commission
(13s,400 -

t1,12,400))
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3.2 For eligibility of applicants from an organisation that has a different structure of pay

than that in the Central Government, the following shall be considered as the equivalent pay

scales/grades (along with experience, if any):

4. Terms and conditions of deputation

4.1 The period of deputation shall be five years. The lending organisation may relieve an

officer for a lesser perioq as per its policy/rules/regulations, subject to a mhimum of three

years.

During the period of deputation,-
(a) the recruitment, appointment, salary, allowances, joining time, medical benefits,

travelling allowance, etc. shall be as per tle provisions of the Unique

Pay lcvel of posts in UIDAI
Equivalent grade of and experience in
substantive post in PSUs

Level-6 (Non executive Grade)
Rs.34,000-71,000 (Revised)
Rs.14,900-27,850
(Pre-revised)

Level-5 (Non executive Grade)
Rs.27,500-60,000 (Revised)
P.s.L2,520-23,440
(Pre-revised)

4.2

2, Desiroble:
(i)Experience of work in
Administration/LegaVEstablishmen/Human Resource/
Finance/Accounts/Budgeting/Vigilance/ ProcuremenU
Planning and Policy/ Project implemenmdon and
monitoring/E-Govemance etc.
(ii)Basic skills of working in a computerized office
environment.

' UIDAI may change the number at any time, in its
discretion

"Only officers who have completed at least three years of
govemment service may apply

Note:
1. Officen holding analogous post in the parent

organisation may be prefened.
2. Individuals who apply for the post may not withdraw

their candidature subsequently.
3. Since the post is to be filled up on deputation basis,

private candidates are not eligible.
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Identification Authoriry of India (Appointment of Officers and Employees)

Regulations, 2020 and the Unique Identification Authority of India (Salary,

Allowances and other Terms and Conditions of Service of Employees)

Regulations, 2020 {said regulations are available on the website of UIDAI
(www.uidai.gov.in) );

(b) leave sha-ll be regulated by the Central Civil Services (Leave) Ru-les, 1972; and

(c) subject to the said regulations and rules, the terms and conditions of deputation

shall be govemed by the provisions of the Department of Personnel and Training

(DoPT) Office Memorandum no. 6/8/2009-Estt.(Pay II), dated 17.6.2010and

other orders/guidelines issued by DoPT in this regard from time to time.
(d) In case the appointment is made from an organization, whose pay structure

and/or DA pattern is dissimilar to UIDAI, only pay will be protected and not the

perquisites, as per para 5.1(ii) O) of DoPT Office Memorandum no. 6/8/2009-

Esn.(Pay II), dated 17.6.2010, which is reproduced below:

" If the oppointment is mode to a post whose pay structure and/ or DA pattern

is dissimilar to that in the parent orgonisation, pay moy be lixed by adding one

increment to the pay in the parent cadre post in the scale of his regular porent

post ( and if he/she wos drawing pay at the moximum of the scole, by the

increment last drawn) and equating the poy so roised plus deorness allowance

HQ-12016/1/2020-HR-HQ-Pzrn(1) I/32819/2024 (and odditionol or od-hoc

dearness allowance, interim relief etc.. if ony) with emoluments comprising of
pay plus DA. ADA, Interim relief etc., if ony, odmissible, in the borrowing

organisotion and the poy moy be ftxed at the stoge in the pay scole of the ex-

cadre post ot which total emoluments admissible in the ex-cadre post os above

equal the emoluments drown in the cadre."

5. Facilities available to officers of UIDAI

5.1 For medical benefits, officers may choose to avail of either the Medical

Reimbursement Scheme of UIDAI or medical benefits as applicable from their parent

organisation or the Central Govemment Health Scheme.

6. Applicationprocedure

6.1 Eligible and interested individuals may apply through proper channel in the form set

out in Annex I.

6.2 Addressee organisations are requested to forward the applications of such

eligible and interested individuals in respect of whom they are the parent organisation,
and whose services may be spared by the cadres controlling authority in case such an

applicant is selected. Applications of individuals whose services cannot be spared by the

cadre controlling authority may not be forwarded,

6.2.1 In this connection, it is clarified that, for tle purposes of this circular,-
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(a) in respect of members of the Indian Administradve Service, Indian police

Service and Indian Forest Service, including in respect of members serving in
their allotled State cadre, the reference to cadre controlling authority means,

respectively, the Department of Personnel and Training, the Minisrry of Home
Affairs and the Minisry of Environment and Foresr ln the Government of India;

(b) in case no authority is specified as the cadre controlling authoriry in respect of
the parent organisation, such authority as is competent to approve the relieving
of the officer on deputation shall be construed as the cadre controlling authoriry.

6.3 Only applications received through proper channel, along with the following
documents, may be considered:

(a) Application in the form set out in Annex I; and

(b) Cenificate from the forwarding officer in the form set out in Annex II, along

with-
(i) cadre clearance from the cadre controlling authorityi and

(ii) copies of ACRs/APARs for the last five years, duly attested on each page

by an officer not below the rank of Under Secretary to the Government of
India or an officer of equivalent rank in the parent organisation.

6.4 Applications complete in all respects, in the form set out in Annex I, along with the

documents specified in paragraph 6.3, may be forwarded to Director (HR), Unique

Identification Authority of India (UIDAI), Regional Office, 3rd floor, Uttar Pradesh

Samaj Kalyan Nirman Building, TC-46A/, Vibhuti Khand, Gomti Nagar, Lucknow -
226 010. The last date for receipt of applications complete in all respects is 14.6.2024.

Applications that are received after the last date or are incomplete may not be considered.

7. The Authority reserves the right to withdraw this circular at any time, without

assigning any reason. 
Signed by

Piyush Chand Gupta

Bli,tlg'hr,ge4atf*f
Dircctor

Tel.: 011-23478554

Email: dir.hr-hq@uidai.net.in

To:

1. Director (CS Division), Depanment of Personnel and Training, Lok Nayak

Bhawan, New Delhi, with the request to post this circular on the Departrnent's

website.

2. Secretary to the Govemment of India in charge of a Ministry/Department (all, as

per list), with the request to give wide publicity to this circular in their attached and

subordinate offices and the autonomous and statutory organisations and public

sector undertakings under their administrative puwiew.

3. Chairperson and Chief Executive Officer, Raiiway Board, with the request Io give
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wide publiciry to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undertakings under their

administrative purview.

4. Chief Secretary to State Government (all, as per list), with the request to give wide

publicity to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undertakings under their

administrative purview.

5. Chief Secretary, Govemment of NCT of Delhi / Govemment of puducherry /
Government of Jammu and Kashmir / Andaman and Nicobar Islands

Administration, with lhe requesr ro give wide publicity to this circuiar in their

attached and subordinate offices and the autonomous and statutory organisations

and public sector undertakings under their administrative purview.
6. Administrator, Dadra and Nagar Haveli and Daman and Diu

Administratior/Lakshadweep Administration, with the request to give wide

publicity to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undertakings under their

administrative purview.

7. Advisor to Administrator, Chandigarh Administration, with the request to give

wide publicity to this circular in their attached and subordinate offices and the

autonomous and starutory organisations and public sector undertakings under their

administrative purview

8. Advisor to Lieutenant Govemor, Ladakh Administration, with the request to give

wide publiciry to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undertakings under their

administrative purview
9. Director General, National Informatics Centre/Centre for Development of

Advanced Computing, with the request to give wide publicity to this circular in

their respective organisations

10. Director, Bhabha Atomic Research CenEe, with the requesr to give wide publicity

to this circular in the organisation

11. Chairman and Managing Directol Bharat Electronics Limited /Bharat Sanchar

Nigam Limited ,Mahanagar Telephone Nigam Limited / Bharat Broadband

Network Limited /RaiITel Corporation of India Limited /Powergrid Corporation of

India i Electronics Corporation of India Limited, with the request to give wide

publicity to this circular in their respective organisations

12. Secretary, Telecom Regulatory Authority of India, with the request to give wide

publicity to this circular in the organisation

13. Chairman, National Highways Authoriry of India/ Food Corporation of India, with

the request to give wide publicity to this circular in their respective organisations.

14. Managing Director, Centre for Railway Information Systems, with the request to

give wide publiciry to this circular in the organisation.

15. Chief Executive Officer, Centre for Development of Telematics, \4rith the request to

give wide publicity to this circular in the organisation.

16. The Indian Banks' Association (IBA), with the request to give wide publicity to the

4298870(1)/2024/CRU Jammu
File No. IT-Gen/150/2024-O/o Clerical Section-IT Department (Computer No. 7476176)

Generated from eOffice by Jatinder Kumar, JA(ITD)-JK, JUNIOR ASSISTANT, IT Department on 28/05/2024 04:28 pm

5

4494650(35)/2024/CS
File No. LAW-Estt/24/2022-10-Law, Justice and Parliamentary Affairs (Computer No. 123457)

Generated from eOffice by ARUN KUMAR, JA(AK), JUNIOR ASSISTANT, Law, Justice and Parliamentary Affairs on 06/06/2024 10:57 am

23



HO-r20lo/r/202r-HR-HO 'lttlvptzozt

vacancy in all Pubiic Sector Bank.
17. Deputy Managing Director and Chief Development Officer, State Bank of India,

with the request to give wide publicity to this circular in the bank and its employees

posted ouside the bank.

18. Chief General Manager in charge of HR Department, Punjab National Bank

/Canara Bank / Bank of Baroda / Union Bank of India / Bank of India/ Indian Bank,

with the request to give wide publicity to this circular in their respective banks and

its employees posted outside the bank.

19. Executive Director (Personnel), Life Insurance Corporation of India, with the

request to give wide publicity to this circular in the corporation and its employees

posted outside the Corporation

20. Director, Indian Institute of Technoiogy /National Institute of Technology / Indian

Institute of Science Education and Research /Indian Institute of Information
Technology/Indian Institute of Management (all, as per list),with the request to give

wide publicity to this circular in tieir respective institutions.
21. Vice Chancellor of a Central University (all, as per list), with the request to give

wide publicity to this circular in the university.

22. Yice Chancellor, Rashtriya Raksha University / National Forensic Science

University, with the request to give wide publicity to this circular in their respective

universities.

23. Director, Indian Institute of Science, Bengaluru /International Institute of
Information Technology Bangalore /Indraprastha Institute of Information
Technology Delhi / Intemational Institute of Information Technology Hyderabad /
Dr. Shyama Prasad Mukherjee Intemational Institute of Informational Technology,

Naya Raipur, with the request to give wide publicity to this circular in their

respective institutions.
24. Website of UIDAI.
25. National Career Service Portal.

26. Deputy Director General, Regional Office, Lucknow for publicising the vacancy in

local news paper.

27. Media Division, UIDAI Head Office for publicising the vacancy in at least rwo

national dailies, Employment News and the social media handles of UIDAI.
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Annex I
Application Form

To

Director (HR),
Unique Identification Authority of India (UIDAI),
Regional Office,
3rd floor, Uttar Pradesh Samaj Kalyan Nirman Building,
TC-46N, Vibhuti Khand, Gomti Nagar,
Lucknow - 226 010

Subject: Application for appointment to the post referred to in UIDAI circular no.

dated Apil2024.

Sir/lVladam,

I hereby apply for the post(s) in UIDAI, for which applications have been

invited by UIDAI vide its circular rrc. / . dated April 2024, and furnish details

as under:

l. Post and location opplied for (in order of preference):

2. Bosic details:

S. no. Post Location

1 Assistant Section Officer Unique Identification Authority of India

(UIDAI), Regional Office, Lucknow

2.1 Name of applicant:
(in BLOCK letters)

Recent passport

size photograph

(to be pasted)

2.2 Gender: Male Female Third
gender

Tick as applicable:

2.3 Date of birth:
D D M M Y Y Y Y

2.4 Date of superannuation:
D D M M Y Y Y Y

2.5 Contact details: (a) Conespondence
address:

(b) Mobile number:
(ir) Email:
(in BLOCK
letters)
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2.6 Education qualification (graduatior/diploma level and above):

Qualification
(degree,

diploma,

certificate

etc.)

Year

Name of university,

instinrtion or other

qualification-awarding

body

Percentage of
marks /Grade

Point Average

Discipline / branch /
specialisation

2.7 If applicant is

a member of
an organised

service, full
name of the

service:

2.8 Details of employment:

(in reverse chronological order, for preceding 10 years; enclose a separate self-
authenticated sheet, if required)

Organisation
Position

held

Period

(month and year)
Scale of

pay

Brief description of
nature of duties

Fronr To

2.9 Present post

held on:
Regular basis Deputation basis

Tick as

applicable:

2.to If present

post is held

on regular

basis, name

of the post,

details of the

same:

(a) LeveVscale of pay:

(b) Date of
appointment:

rll

t
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2.1,t If present

employment

is on

deputation

basis, details

of the same:

(a) Date of
appointment:

@) Approved period of
deputation:

(c ) Parent

Organisation :

2.L2 Training/
courses

attended:

2.1.3 Details of
awards,

honours,

appreciation

etc.:

2.14 Details of
application
fonvarding
authority:

(a) Name:

(b) Full
designation:
I Full office
address:

(d) office
telephone

number:

3. Details regarding eligibility for post(s)applied for (see part I of this form):

i. For post(s) listed at serial number(s) l. L' Assistont Sec tion Offtcer

Eligibiliry criteria
Details regarding meeting of the eligibility

criteria

Essential:

i) Officers from the Central Govemment
holding analogous posts on regular basis

in the parent cadre/depanment,

or
With three years of regular service in the

Pay Matrix Level-S of the 7ft Central Pay

Commission (t29,200 - t92,300)

or
With five years of regular service in the

Pay Matrix Level-4 of the 76 Central

Pay Commission (t 25,500 - t 81,100)
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or

With seven years of regular service in the

Pay Matrix Level-3 of the 7s Central Pay

Commission (t 21,700 - t 69,100)

or
Officers from State/ Ln
Govemment/Public Sector Undenaking
(PSU) or Autonomous Orgarisarion,
holding regular post in corresponding
grades with requisite experience.

Desirable:

(i) Experience of work in
Administration/Legal/Establishment/
HumanResource/Finance/Accounts/
BudgetingA/igilance/Procurement/
Planning and Policy/Project
implementation and monitoring/E-
Governance etc.

(ii) Basic skills for working in a

computerized office environment.

Additional information, if any, in
support of the applicant's suitability for
the post:

(attach separate sheet, if required)

Date:

Place:

Signature of applicant

Certified that the service paniculars given by the applicant above have been verified from

his/her service records and found to be conect.

Certificate from forwarding authority

Annex II

Signature with stamp of office of the forwarding authority
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(on the letter head of the organisation)
No. Date:

1. Dr/Mr/Ms if selected for appointment on deputadon in
the Unique Authority of India, will be relieved for a period of _tyears.
The information furnished by the said officer has been checked againsr his/her service

records and is correct.

3. Integrity of the officer is certified.

4

5

Encls.: as above

Signature

Name:

Designation:

Telephone:

Email:

[Stamp of office]

Date:

rPeriod for which the officer shall be relieved should not be less than three years. In respect of

officers borne on any cadre of services or posts of the Central Government or a State

Government, this confirmation regarding the relieving of the applicant officer in the event

he/shc of she is selected should be made only with the requisite approval or no objection or

"cadre clearance" from the relevant cadre controlling authority. In case no authority is specified

as such in respect of the parent organisation, such authority as is competent to approve the

relieving of the officer on deputation is to be considered as the cadre controlling authority for
the purposes of this circular.
'zPlease strike out whichever is not applicable.

2

No vigilance case is either pending or being contemplated against the officer.

It is certified that no penalty has been imposed on the officer during the 1ast10 yean.

Or
The details of penalties imposed on the officer during the last 10 years are given in the

duly signed and stamped enclosedstatement.2

Photocopies of ACRs/APARs for the last five years are enclosed herewith, duly attested

on each page by an officer not below the rank of Under Secretary to the Govemment 0f

India or an officer of equivalent rank.

Place:

6.
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Unique Identification Authority of India
Head Office, New Delhi - 110 001

RECRUITMENT NOTICE

No. 10/2024 Dated 16m April,2024

The Unique ldentificadon Authority of India invites applications on deputation (on foreign

service terms) for 01 post of Assistant Section Officers at Unique Identification Authority of
India (UIDAI), Regional Office, Lucknow in Pay Matrix Level-6 (t35,400 -11,12,400) of the

7h Central Pay Commission. Eligibility criteria are as follows:

(i) Assistant Section Officer :

Essential: Officers, below 56 years of age, from the Central Govemment, holding
analogous posts on regular basis in the parent cadre/depanment or with three years of
regular service in the Pay Matrix Level 5 or with five years of regular service in the

Pay Matrix Level-4 or with seven years of regular service in the Pay Matrix Level-3,
qI from a StateruT Govemment, or a PSU, or an Autonomous Organisation holding
regular post in corresponding grade with requisite experience.

Desirable:
(i) Experience of work in Administration/LegaVEstablishment/Human Resource

/Finance/Accounts/Budgeting/Vigilance/Procurement/Planning and Policy/Project
implementation and monitoring/E-Govemance etc.

2. Funher details, including the terms and conditions of deputation and application

procedure, are available on the Authority's website at

httns'//rridai onv in/imaseq/VC 1O )n)A ndf

3. Interested individuals who are eligible nray apply through proper channel as per said

the application procedure, to Director (HR), Unique Identification Authority of India
(UIDAI), Regional Office,3rd floor, Uttar Pradesh Samaj Kalyan Nirman Building, TC-
46/V, Vibhuti Khand, Gomti Nagar, Lucknow - 226 010. Last date for receipt of
applications complete in all respects is L4.6.2024.

Director (HR)
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fi@T :1O/2O?4

qsftq frPrE q6s,|q cra6.-iur C{qr{dcqr{)
qqrr6,qfaq, q-{ frfr-rro oor

df**
fu{i6 16.4.2024

'+n-dq frfeTE q-6qn c'rff-6-rur 3rri st{q 6rqfdq, ds{s { z d;irfiq nd-{ 3fld,r h id{

ttrtr A-q-d -e iiearffi srgqrrr 3rfffi b r cs 6i sfrftgf*. (srsq t-4r crdt w 'ni
& 3rTn<r 3ilqfrd 6-{frr dr qr+ar rlr{s {s s-{rt d'

i. rsro-oer3qr,rofiffi

srJqq-6: iFs s{6Tq b so q{ t aq qrg h 3rffi, d Xa #-srzfrw.r E ffi(
orTErR w vgcq c{ qnur frq e} qr ta-+ rytr ec-d s il frc or- * quq EBfi'

d-+a+ ilqiq sraqra-dq+R-trd-+a s {eld qldfrFlq-E-dt-qTt-4rffd qt

rrq s{frR,/ riq-Tw el*z fffqft'fi *-* h sqmqz srq< d'r-cq } 3rffi d
3rifird oTd 3rgr4 h qrEd rpfr { FHR-a cq qRUr frc di

Eieffig: qelrsqzorlfl zwrv-l, z qr+q €Hrffi 7 frtzd'srz +qezve-&or,/ gtqz

d-s{r 3ft ffiz qRdqcT 6tqteq-{ ofl{ ffmfr/ {-rc{H ottft q qq oti ar

3i-gqqt

?. qftFqF*- eflq enaer qFfisT b ftqq oflr o6 6i frqa A-flu Hfi'-+-{ET fr aE€T{d

httos:t luidai.qov.in,/imaqes/VC 10 zo?4.pdf w gqm"el dt

3. q;9+, qffi d qia d, t stn eri6a e6* 5 argw vfr-o ttezr t frtcro (Tftil{),

qT.dq frfts qnqm qrB-f,iur, eHq orqiaq, ffi ,ifrd, s-tq clgl qqrq 6-dqu mI
rfi, et$-4o/dt, fufft ds, q}rfr cqy, orcnrF - 2?6 oto o) ena-<q "lq n-o-i dr e.fr

non t Wf oTrifi fiE di A oifrq'fr0 A.a.zozc dt

fr|qrfi lrmq€-ffq{1
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F. no. A-12013/21lDeputation/RO Mumbai/20-lJIDAI
Unique Identification Authority of India

(Human Resource Division)

Ir536

UIDAI Head Office, Bangla SahibRoad

Gole Market, New Delhi - 110001

Dated 22eApril,2024

Circular

Subjea: Invititrg applications on deputation (on foreign service terms) in the Unique

Identification Authority of India, Regional Office, Mumbai for the post of Deputy

Dfuector

The Unique Identification Authority of India (UIDAI) is established under the

Aadhaar (Iargeted Delivery of Financial and Other Subsidies, Benefits and Services) Acg

2015 for devdoping the policy, procedure and sptems for issuing Aadhaar numbers to
individuals and perform authentication &ereof under the Act.

2. UIDAI hereby invites applications from eligible officers for filling up one post of
Deputy Director at Unique Identification Auttrority of India (IIDAI), Regional Office,

Mumbai, on deputation basis, on Foreign Service tems.

3. Eligibility

3.1 1[s flgtails and eligibility criteria for the said post are as follows:

Post
Number of

vacancy
Eligibility criteria

{Pay Matrix
Level-11 of
the 7d Central

Pay

Commission

(t 67,700 - t
2,08,700)j

One*

1.1 (i) Officers from the Central Govemment* holding

analogous posts on regular basis in the parcnt

cadrddeparment, or with three years of regular

serrrice in the Pay Matix Level 10 of the 7e

Cennal Pay Commission (< 56,100 - T
L,77,500 ), or with five years of regular sewice in
the Pay Matix Level-9 of the 7d Cennal Pay

Commission (T 53,100 - t 1,62800), or with six

years of regular service in the Pay Marix Level-8

of the 76 Cental Pay Commission (t 47,600 - t
1,51,100)

or
(ii) Officer from a State or Union Tenitory (LrI)

Govemment, or a Public Sector Undertaking

@SL), or an Autonomous Qrynnisatiou, holding

regular post in corresponding grades with
requisite experience

1. Essential:Deputy
Director
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56 years, as on the closing date for

(i) Experience of working in Administration /LegaU

Establishment /fluman Resource/ Finance/ Accounts
lBudgeting/Vigilance/Procuementiplanning aad
Policy/Project implementatiotr and monitoring/E-
Governance etc.

(ii) Basic skills for working in a computerised office
environment.

Nore:

1. Officers holding analogous post in the parent

orgadsation may be preferred.

2. Individuals who apply for the post may not
subsequently withdraw their candidature.

3. Since the post is to be filled up on deputation basis,

private candidates are not eligible.

2. Desirable:

1.2 Age below

application

' UIDAI may change the number at any time, in its disqetion.

" Only officers who have completed at least five yea$ of govemmetrt service may apply.

3.2 For eligibility of applicans from an organisation that has a different suucnue of pay
than that in the Central Government, the following shall be considered as the equivalent pay

scalev$ades (along wittr experience, if any):

Equivalent grade of
and orperience in
substantive post in

PSUs

Equivalent pay scale

of substantive posr
in Public Sector

BatrI$

Equivalent pay scale of
substantive posts in
the Life Insurance

Corporatiou of India
Levd-11 @4Grade)

t 70,000-2,00,000/-

@evised)
t 29,100-54,500/- @re-
revised)

Chief Manager/ Scale-

TV

t 76,010-89,890/-

@evised)
T 50,030 - 59,L70t-

@rr revised)

< 72,rt5-1,07,8201-

Level-10 @-3 Grade)

t 60,000-1,80,000/-

@evised)

t 2d900-50,500 @re-
revised)

Manager/Scale-III

t 63,840-78,230/-

(Revised)

< 42,020-51,490t-

@re-revised)

t 53,600-1,02,900/-,

with four years'

experience

Level-8 (E-2 Grade) Deputy

Manager/S calell
t 53,600-1,02,900/-

Pay level of
posts in
I,JIDAI
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t 50,000-1,60,000/-
(Revised)

t 20,60046,500 (Pre-

revised)

t ,18,170-69,810/-

@evised)

t31,705-45,950/-

@re-revised)

4. Terms and conditions of deputation

4.L The period of deputatlon shall be five years. The lending organis66en may reliwe an

officer for a lesser period, as per is policy/rules/regulations, subject to a minimnm of tbree

years.

4.2 During the period of deputatiorl-
(a) the recruiment, appointrnent, salary, allowances, joining timg medical benefits,

navelling allowancg etc. shall be as per the provisions of the Unique

Identification Authority of India (Appointnent of Officers and Employees)

Regulations, 2020 and &e Unique Identification Authority of India (Salary,

Allowances and other Terms and Conditions of Semice of Employees)

Regulations, 2020 {said regulations are available on the website of UIDAI
(www.uidai.gov.in));

(b) leave shall be regulated by the Central Civil Services (Leave) Rules, 1972; nd
(c) subject to the said regulations and rules, the terms and conditions of deputation

shall be govemed by the provisions of the Deparmetrt of Personnd and Tlaining

@oPI) Office Memorandum no. 6/812009-Esa(Pay tr), dated 17.6.2010 and

other orders/guidelines issued by DoIrI' in rhis rcgard from time to time.

4.3 In case the appoiDfilent is made from an orgenisatiotr whose pay strucnue and/or

Dearness Allowance pattem is dissimilar to that in UIDAI, only the pay shall be protected and

not the perquisites, as per paragaph s.l(iixb) of DoPT Office Memorandum no. 61812009-

Estt.(Pay II), dated 17.6.2010.

5. Facilities available to officers of LIIDAI

5.1 Officer/employee shall be eligible to avail of medical benefits as per Medical

Reimbursement Scheme of UIDAI. Altematively, he/she may opt to avail of medical benefits

that may be admissible under the service conditions of his/her parent orgadsatio4 subject to

the condition that there is no financial liability on UIDAI on account of such benefis. In
particular, if the officer/employee is availing of benefits under the Central Govemment Health

Scheme in the parent orgadsation, he/she may opt to continue with the same.

6. Application procedure

6.1 Eligible and interested individuals may apply thLrough proper channel, in the form set

out in Amex I.

6.2 Addressee organisations are requested to forward &e applications of sudr

eligible and interested individuals in respect of whom they are t}le parent organisation,

and whose services may be spared by the cadres controlling authority in case such an

applicant is selected. Applications of individuals whose services cannot be spared by the
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cadre conEolling authority may not be forwarded.

6.2.1 In this connection, it is darified that, for the purposes of this circular,_
(a) in respect of members of the Indian Administrative service, Indian police

Service aad trdian Forest servicg induding in respect of such members serving
in their alloued state cadre, &e reference to cadre conuolling authority means,
respectively, the Department of personnel and Training, the Ministry of Home
Affain aad the Ministry of Environment and Forest in the Govemment of India;
and

@) in case no authority is specifigd as the cadre conuolling authority in respect of
the parent organisation, suctr authority as is competent to approve the relieving
of the offica on deputation shall be consfued as the cadre conuolling authority.

6.3 Only applications received through proper channel, along with the following
documents, may be considered:

(a) Application in the form set out in Annex I; and

@) Certificate from the forwarding officer in the form set out in Annex II, along

witlt-
(i) cadre clearance from the sxfus s6nt'6'lling authority.; and
(ii) copies of ACRs/APARs for the last five years, duly attested on eadr page

by an officer not below the rank of Under Secretary to the Govemment of
India or an officer of equivalent rark in the parent organisation.

6.4 Applications complete in all respecs, in the form set out in Armex I, along with the

documents specified in paragraph 6.3, may be forwarded to Director (IIR), Unique
Identification Authority of India (UIDAI), Regional Office, 76 Floor, MINL Telephone

Exchange, GD Somani Marg Cuffe Parade, Colaba, Mumbai - 400 005. The last date

for receipt of applications complete in all respects Ls 21.6.2024. Applications that are received

after the last date or are incomplete may not be considered.

7. The Authority reserves the right to withdmw this circular at any time, without

assigning aDy reason.
Signed by

Piyush Chand Gupta

Date'. 22-04 -2024 17 :55:35

(Piyush Chand Gupta)

Director
Tel.: 011-23478554

Email: dir.hr-hq@uidai.net.in

1. Dfuector (CS Division), Deparfilent of Persounel and Training, Lok Nayak

Bhawan, New Dethi, with the request to Post this cirtular on the Deparfrient's

website

To:
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2, Secretary to the Govemment of India in drarge of a Minisfy/Department (all, as

per list), wi& the request to give wide publicity to this circular in their anached and
subordinate offices and the autonomous and statutory orgadsations and public
sector undertakings under their administative puwiew

3. Chairperson and Chief Executive Officer, Railway Board, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings undu their
administrative purview

4. Chief Secretary to State Government (all, as per list), with ttre request to give wide
publicity to this cirurlar in their attached and subordinate offices and the

autonomous and statutory organisatioDs and public sector undertakings undu ttreir
adminisrative puwiew

5. Chief Secretary, Govemment of NCT of Delhi / Govemment of Puducherry /
Government of Jammu and Kashmir / Andaman and Nicobar Islands

Administration, with the request to $ve wide publicity to this circular in their

attached and subordinate offices and the autonomous and statutory organisations

and public sector undertakings under their adminisrative puwiew

6. Administrator, Dadra and Nagar Haveli and Dnman and Diu Arlministation /
Lakshadweep Admidstration, with the request to $ve wide publicity to this

circular in their attached and subordinate offices and the autonomous and satutory

organisations and public sector undertakings under their administative puwiew

7. Advisor to Administrator, Chandigarh Administration, with the request to give

wide publicity to this circular in their attached and subordinate offices and the

autonomous and statutory organisations and public sector undertakings under their

adminisftative purvieiv

8. Advisor to Lieutenant Govemor, Ladalifi Administation, with the request to $ve
wide publicity to this circr:lar in their attached and subordinate offices and the

autonomous and statutory orgadsations and public sector undertakings undu their

adminisEative purview

9. Director Gener4 National ftrformatics Cenfie / Centre for Development of
Advanced Computing, with the request to $ve wide publicity to this circulu in
their respective orgadsations

10. Dtector, Bhabha Atomic Research Centre, wittt the request to give wide publicity

to this circular in the organisation

11. Chaimran and Managing Director, Bharat Electonics Limited / Bharat San&ar

Nigam Limited / Mahanagar Telephone Nigam Limited / Bharat Broadband

Network Limited / RailTel Corporation of India Limited i Powergrid Corporation

of India / Electronics Corporation of Iadia Limited, with the rcquest to give wide

publicity to this circular in their respective organisations

12. Secretary, Telecom Regulatory Authority of India, with the request to give wide

publicity to this circular in the organisation

13. Chairman, National Highways Authority of India / Food Corporation of India, with

the request to $ve wide publicity to this circular in their respective organisations

14. Managing Director, Centre for Railway Information Systems, with the request to

give wide publicity to this circular in the organisation
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15. Chief Executive Officer, Centre for Development of Telematics, with the request to
give wide publicity to rhis chcular iD the organisation

16. The Indian Banl<s' Association (IBA), with the request to give wide publicity to the
vacancy in all Public Sector Banl<s

17. Deputy Managing Dfuector and Chief Development Officer, State Bank of India,
with the request to give wide publicity to this circular in the bank and its employees
posted outside the bank

18. Chief General Manager in charge of IIR Deparmeng Punjab National Bank /
Canara Bank / Bank of Baroda / Union Bank of India / Bank of India / Indian Banh
with the request to give wide publicit"v to this circular in their respective bank and
its enployees posted outside the bank

19. Executive Director (Personnel), Life lnsurance Corporation of India, with the

request to give wide publicity to this circular in the corporation and its employees
posted ouside the Corporation

20. Director, Indian Institute of Tedrnology / National bstihrte of Technology / Indian
Institute of Science Education and Research / Indian Insti.tute of Information

Te&nology / Indian Institute of Managemeft (a[, as per list), with the request to

give wide publicity to this circular in their respective institutions
21. Vice Chancellor of a Cennal University (all, as per list), with the request to give

wide publicity to this circular in the university
22. Vice Chancellor, Rashriya Ral<sha University / National Forensic Science

University, with the request to give wide publicity to this circular in their respective

universities

23. Director, Indian Institute of Science, Bengaluru / lnternational Institute of
Information Technolory Bangalore / Indraprastha Institute of Information

Tedrnology Delhi / Intemational Institute of Information Technology Hyderabad /
Dr Shyama Prasad Mukherjee Iaternational Institute of Informational Technolog5r,

Naya Raipur, with the request to give wide publicity to this circular in their

rcspective institutions

24. Website of IJIDAI
25. National Career Service Porul
26. Deputy Director General, Regional Officg Mumbai for publicizing the vacancy in

Iocal news paper

27, Media Division, UIDAI Head Office for publicising the vacancy in at least two

national dailies, Employment News and the social media handles of UIDAI
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Annex I
Application Form

To:

Director (lIR),
Unique Identification Authority of India (UIDAI),
Regional Office, Mumbai,
7th Floor, MINL Telephone Exchange,

GD Somani Marg, Cuffe Parade,

Colaba, Mumbai - 400 005

Subject: Application for appointment to rhe post referred to iD UIDAI circulu no.

dated Aprn2024

Sir/madem,

I hereby apply for &e post(s) in UIDAI, for which applications have been

invited by UIDAI vide its circular rrc. / . dated _ Apnl, 2024, and, fumish details

as under:

L. Post and location opplied for:

S. no. Location preference

L.L Deputy Director Regonal Office, Mumbai

2.L Name of applicant:

(in BLOCK letters)

Recent passport

size photograph

(to be pasted)

2.2 Gender: Male Female rhid
gender

Tick as applicable:

2.3 Date of birth:

D D M Y Y Y Y

2.4 Date of superannuation:

D M Y Y Y

2.5 Contact details: (a)

Correspondence

address:

(b) Mobile

Post

2. Basic details:

M

D M Y
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number:

(itr BLOCK
Ietters)

(c) Email:

Education qualification (graduation/diploma level and above):

Discipline / branch /
specialisation

Qualification
(degreg

diplomq
certificate

etc.)

Year

Name of university,

institution or other

qualification-awardin g

body

Percentage of
marks / Grade

Point Average

2.6

If applicant is a

member of an

organised

service, full
name of the

service:

2.7

Details of employment:

(in reverse chronological order, for preceding 10 years; enclose a separate self-

authenticated sheet if requfued)

(month and year)

Period

Scale of
pay

Brief description of
nature of duties

ToFrom

Position

held
Organisation

2.8

IIIII
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10 Present post

held on:
Regular basis Deputation basis

Tick as

applicable:

2.10 If present

post is held

on regular

basis, name

of the post
details of the

same:

(a) LeveVscale of
pay:

(b) Date of
appointment:
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(a) Date of
appoinment:

@) Approved
period of
deputation:

If present

employm.ent

is on

deputation

basis, detai'ls

of the same:

(c) Parent

organisation

2.r2 Training/

courses

attended:

2.13 Details of
awards,

honours,

appreciation

etc.:

(a) Name:2.t4 Details of
application

forwarding

authority:

(d) office
telephone

number:

3. Detoils regarding eligibility for pox(s) applied for (see part 1 of this fonn):

For post@ listed ot serial number(s) 7.7:

Eligibility criteria
Detaiis regarding meeting of the eligibility

criteria

2.11

(b) Full
designation:

(c) FulI
office
address:
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Essential:

Officer from the Cental Govemmeut
holding analogous posts with three years

on regular basis in the paretrt

cadre/deparmenq

or
with three years of regular service in the

Pay Marix Level 10 of the 7d Cenrd Pay

Commission (t 56,100 - t L,77,500);

or
with five years of regular service in the

Pay Marix Level-9 of the 7d Cennal Pay

Commission (t 53,100 - t 1,62800);

or
with six years of regular service in the

Pay Marix Level-B of the 76 Cental Pay

Commission (t 47,600 - t 1,51,100) ;

or
Officer from StateruT Govemment or
Public Sector Underuking (PSU) or
Autonomous Organisation, holding

regular post in corresponding grades with
requisite experience.

Desiroble:

(i) Experience of work in
Administration /I, e gal./Establishment /
Human Resource/Finance/Accounts/

Budgetin givigilance/?rocuremenVPl

anning and Policy/ Project

implementation and monitoringlE-
Govemance etc.

(ii) Basic skills for working in a

computerized office environm ent.

Date:

Place:

Signature of applicant

Additional information, if any, in support

of the applicant's suitability for the post:

(attach separate sheet, if required)
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Certified that the service particulars given by &e applicant above have been verified from
his/her service records and found to be corect.

Signature with strmJ' of office of the forwarding authority

Annex II

Certificate from forwarding authority
(otr the letter head of the orgenisation)

No. Date:

L. Dr/l\tlrll\tls if sdected for appoinment on deputation in
the Unique Authority of India, will be relieved for a period of years.

The information furnished by the said officer has been checked against his/her service

records and is correcl

IDtegrity of the officer is certified.

No vigilance case is either pending or being contemplated against the officer.

It is certified that no penalty has been imposed on the officer during the last 10 years.

Or
The details of penalties imposed on the officer during the last 10 years are $ven in the

duly signed and stamped errdosed statement.2

Photocopies of ACRs/APARs for the last five years are endosed herewith, duly attested

on eadr page by an officer not below the rank of Under Secretary to the Govemment of
India or an officer of equivalent rank.

Ends.: as above

2.

3

A

5

6

[S ^mp of
officel

Signature

Name:

Designation:

Telephone:

Email:

Date:

Place:

l period for which the officer shall be relieved should not be less than three years. In

respect of officers borne on any cadre of services or Posts of the Central Government or

a State Governmmt, this confirmation regarding the relieving of the applicant officer in

the event he/she of she is selected should be made only with the requisite approval or no

objection or ..cadre clearance" from the relevant cadre conEolling authority. In case no
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authority is specified as such in respect of the parent orgatrisation, such authority as is

competent to approve the relieving of the officer on deputation is to be considered as Ore

cidre controlling authority for the puqroses of this circular.
2 Please strike out whichever is not applicable

Unique Identification Authority of India
Ifead Office, New Ddhi - 110 001

RECRUTTMENTNOTICE

No.1L12024 Dated 226 April,2024

The Unique Identification Authority of India invites applications on deputadon (on

foreign service terms) for one post of Deputy Director at its Re$onal Office, Mumbai in Pay

Level-11 of the 76 Cenral Pay Commission. Eligibility criteria are as follows:

Essential: Officers, below 56 years of age, from the Central Govemmeng holding

analogous posts on regular basis in the parent cadm/deparulent or with three years of
regular service in the Pay Matrix Level 10 of the 76 Centrd Pay Commission (T
56,100 - < L,77,500 ), or with five years of regular service in the Pay Matrix Level-9

of the 7d Cenral Pay Comnission (t 53,100 - t 1,62800), or with six years of
regular service in the Pay Marix Level-8 of the 7t Central Pay Commission ({ 47,600

- t 1,51,100), or from a Statey'Uf Govemmeng or a PSU, or atr Autonomous

Organisation holding regular post in corresponding grade with requisite experience.

Desirable: Experience in work in AdministrationllegallEstablishmenVlluman

Resource/Finance/Accounts/Budgeting/Vigilance/Procurement/Planning and Policy/

Project implementation and monitoring/E-Govematrce etc.

2. Further details, including the terms and conditions of deputation and application

procedure, are available on the Authority's website at

https://uidai.gov.in/images/VC 11 2024.pdf

3. Interested individuals who are eligible may apply through proper channel as per said

the application procedure, to Director (lIR), Unique Identification Authority of Inilia
(UIDAI), Regional Office, 7th Floor, M[l\L Tdephone Exchange, GD Somani Marg
Cuffe Parade, Colaba, Mumbai - 400 005. Last date for receipt of applications complete in
all respects is 21.6.2024.

Direaor (IIR)
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